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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OG~ (PROF. M.G.K. MENON>: (a). Yes, 
Sir. 

(b) to (d). The Government has given 
approvals to tho ee units for setting up inte-
grated manufacturing facilities for manufac-
ture of VCRsNCPs in the country. Out of 
these three units, one unit has already started 

commercial production. To ensure faster 
indigenisation, the units have been given 
accelerated Phased Manufacture Pro-
gramme (PMP). Under the PMP, printed 
circuit boards, hardware, video tape-deck 
mechanism and its parts including drum 
processing would be indigenised using 
available local electronic components. These 
integrated plants are being set up in financial 
and technical collaboration with foreign 
companies. The details are as follows:-

Name of Indian Company Foreign Collaborators Foreign Equity Participation 

2 3 

MIs. BPL Sanyo Ltd. MIs Sanyo Electric Co. Japan 40% 

M's Kalyani Sharp Ltd. MIs Sharp Corporation, Japan 40% 

MIs Videocon VCRs ltd. MIs Toshiba Corporation Japan 25% 

A number of units are also assembling 
VCRsNCPs in the country. 

Recommendation of Review Committee 
of Kendrlya Vidyalaya Sangathan 

*65:3. SHRI N. TOMBI SINGH: 
SHRI RAGHAVJI: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the recommendations of ReView 
Committee of K~ndriya Vidya ~aya Sangathan 
which have been accepted by Government 
in full or in part: and 

(b) the time by which these recommen-
dations will be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) and (b). The recommenda-

tions of the Kendriya Vidyalaya Sangathan 
Review Committee were examined by an 
Empowered Committee Constituted by the 
Government. Together with the advice of the 
Empowered Committee, the recommenoa~ 
tlons of the Review Committee have been 
sent to the Kendriya Vidyalaya Sangathan 
for the purpose of follow-up action, as per 
rules. The Kendriya Vidyalaya Sangathan 
has intimated that the matter will be placed 
before the next meeting of their' Board of 
Governors. 

Code on Breast Feeding 

*654. SHRJP.R.S. VENKATESAN: Will 
the PRIME MiNISTER be pleased to state: 

(a) whether Government are aware of 
the delay in finalisation of the code on breast 
feeding; 

(b) whether any time frame has been 
worked out for finalisation and implementa-


